IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :17-10-2025

Date : 17.10.2025

BLAPL-
i - _
0/2025(17.10.2025 20 ls.N.MISHRA  [C.O. Order Dtd. 2025-10-15
BLAPL-
i - -
2/2025(17.10.2025 287 IN.samOO c.o. Order Dtd. 2025-10-15
WP (C) - WRIT
i - -
4/2025(17.10.2025 70 C1° _/R.R.NAYAK c.o. Order Dtd. 2025-10-15 e
BLAPL-
i - -
5/2025(17.10.2025 20270 R PATRA c.o. Order Dtd. 2025-10-15
BLAPL-
i - _
6/2025(17.10.2025 o> o G.R.PATRA c.o. Order Dtd. 2025-10-15
BLAPL-
i - _
7/2025(17.10.2025 P2 16 SAHOO c.o. Order Dtd. 2025-10-15
BLAPL-
i - _
8/2025(17.10.2025 >0 16 SAHOO c.o. Order Dtd. 2025-10-15
BLAPL-
0/2025(17.10.2025 74007 6. saK00 c.o. Order Dtd. 2025-10-15
BLAPL-
1/2025(17.10.2025 7507 Ik.C.samAL c.o. Order Dtd. 2025-10-15
BLAPL-
3/2025(17.10.2025 [P0 N mALLICK c.o. Order Dtd. 2025-10-15
35/2025117.10.2025 BLAPL- P.K.MOHANTY Cc.0O Order Dtd 2025-10-15
10 5328/2025 |F K- -0- :
6/2025(17.10.2025 | PLAPDT B.R.SETH c.o Order Dtd. 2025-10-15 BAIL-2
10 5516/2025 [°°R- -0- :
BLAPL-
8/2025(17.10.2025 [0 [P K. DAS c.o. Order Dtd. 2025-10-15
BLAPT,— COURT
9/2025 (17.10.2025 A.DAS c.0. |NO. 2 Order Dtd. 2025-09-23
9522/2025
OLD
N COURT
1/2025|17.10.2025 G.JAYSINGH  |C.0.  |NO. 2 |order Dtd. 2025-10-15
5222/2025
OLD
BLAPT,— COURT
2/2025(17.10.2025 D.SAMAL c.0. |NO. 2 |Order Dtd. 2025-10-15
6239/2025
OLD
BLAPL- COURT
4/2025 (17.10.2025 R. SAHOO c.0. |NO. 2 lorder Dtd. 2025-10-14
10321/2025 o




COURT

CONTC- ASHOK KUMAR
)0/2025|17.10.2025 18432025 |MOHANTY 22. Order Dtd. 2025-12-18
COURT
WP (C) - o WRIT
)1/2025|17.10.2025 3577/2025 |BALARAM SINGH 21(3) Order Dtd. 2025-10-10 BRANCH-
COURT
2/2025(17.10.2025  ABLAPL™ o rARAM SINGH NO. |order Dtd. 2025-10-15
11702/2025 23
COURT
WP (C) - o WRIT
)3/2025|17.10.2025 29051 /2025 K- C- MAJHI 21(3) Order Dtd. 2025-10-15 BRANCH-
WP (C) - COURT
)4/202517.10.2025 277112025 M- S- HASAN gg. Order Dtd. 2025-10-15
WP (C) - COURT
)5/2025|17.10.2025 A. SUNDARAY NO. Order Dtd. 2025-11-18
6917/2025 23
WRIT
6/2025(17.10.2025 |"E(C)- S. C. DASH ESURT Order Dtd. 9999-12-31 BRANCH
T 28926/2025 : 25’ : (DIVISI
BENCH-3
COURT
WP (C) - o WRIT
)7/2025|17.10.2025 26299/2025 B+ R- SETH gg. Order Dtd. 2025-10-15 BRANCH-
COURT
WP (C) - o WRIT
)8/2025|17.10.2025 23110/2025 B+ N SARBNGI gg. Order Dtd. 2025-10-15 BRANCH-
COURT
WP (C) - o WRIT
)9/2025|17.10.2025 16551/2025 K+ C+ SAMAL Tg. Order Dtd. 2025-11-24 BRANCH-
COURT
WP (C) - o WRIT
1/2025|17.10.2025 16124/2025 |7+ PARIDA NO. 3 |Order Dtd. 2025-11-10 BRANCH-
OLD
WRIT
2/2025(17.10.2025 we (C) - J. PARIDA ESURg Order Dtd. 2025-11-10 BRANCH
’ i 16136/2025 |°° orp : (DIVISI
BENCH-2
CRLMC- COURT
3/2025|17.10.2025 S C DAS NO. 2 |Order Dtd. 2025-10-16
4220/2025
OLD
WP (C) - COURT
4/2025|17.10.2025 S. MALLIK NO. 2 |Order Dtd. 2025-10-15
23609/2024
OLD
WP (C) - COURT o WRIT
5/2025|17.10.2025 23693/2025 P K- LENKA NO. 5 [0rder Dtd. 2025-11-03 BRANCH-
WP (C) - COURT o WRIT
6/2025/17.10.2025 28643/2025 B+ MAHALI No. ¢ |0rder Dtd. 2025-11-20 BRANCH-
WP (C) - COURT o WRIT
7/2025|17.10.2025 29103/2025 R- K. SAHU NO. g |0rder Dtd. 2025-10-15 BRANCH-
WP (C) - COURT o WRIT
8/2025|17.10.2025 28631/2025 G- C- JENA No. ¢ |order Dtd. 2025-10-15 BRANCH-




WRIT

WP (C) — COURT BRANCH
9/2025(17.10.2025  [724507  l6. c. JENA FoOR% lorder ptd. 2025-10-15 ismae
BENCH-2
0/2025(17.10.2025 ggég;;zozS G. C. JENA ;gURg Order Dtd. 2025-10-15
WP (C) - COURT WRIT
) —_ —_
1/2025(17.10.2025 (01007 l6. c. JENA FOURT lorder ptd. 2025-10-15 N
2/2025(17.10.2025 gg;g;;2025 G. C. JENA ;gURg Order Dtd. 2025-10-15
3/2025(17.10.2025 25;32;2025 G. C. JENA ;gURg Order Dtd. 2025-10-15
WP (C) - COURT WRIT
) _ _
4/2025(17.10.2025 1057 le. c. JENA FOURT lorder Drd. 2025-10-15 e
WP (C) - COURT WRIT
) _ _
5/2025(17.10.2025 (520007 l6. . JENA FOURT lorder Drd. 2025-10-15 e
6/2025(17.10.2025 ggigi;zoz5 K. C. SAMAL ;gURg Order Dtd. 2025-10-30
COURT
7/2025(17.10.2025 ?22;2025 P. C. MOHANTY NO. |Order Dtd. 9999-12-31 2??;22
12
COURT
RSA- P. C.
) _ _
8/2025(17.10.2025 3507 |0 O Tg. Order Dtd. 9999-12-31
COURT
RSA- P. C.
0/2025[17.10.2025 (3507 o |2 T Tg. Order Dtd. 9999-12-31
cp COURT
1/2025(17.10.2025 (000 |B. BEHERA NO. |order Dtd. 2025-10-29
20
S COURT
32/2025117.10.2025 4400/2025 S. K. PAL NO. Order Dtd. 2025-10-15 CONTEMP
20
I COURT
3/2025(17.10.2025 (905 o M.R.ROUTRAY NO. |order Dtd. 2025-10-16 CONTEMP
20
COURT
4/2025(17.10.2025 72407 lr. mariK NO. |Order Dtd. 2025-10-15 e NCH.
20
WRIT
5/2025/17.10.2025 "2 {0~ G. C. JENA w0, locder Ded. 2025-10-15 BRANCH
10 28626/2025 ° C- o : (DIVIST
BENCH-3
COURT
6/2025(17.10.2025 720007 la. K. MISHRA NO. |Order Dtd. 2025-11-17 e ANCH.
20
WP (C) - COURT
7/2025(17.10.2025  [ooi0)7 6. . JENA NO. |order Dtd. 2025-10-15

20




COURT
ABLAPL-
8/202517.10.2025 770000 o M. PADHY C. TS. Order Dtd. 2025-10-15
CRLMC— COURT
13/2025(17.10.2025 B.SINGH C. NO. Order Dtd. 2025-10-14
3358/2025 1
CRLMC— COURT
14/2025/17.10.2025 J.P.KAR C. NO. 2 |0rder Dtd. 2025-09-12
3642/2025
OLD
—— COURT
15/2025(17.10.2025 J.P.KAR C. NO. 2 |0rder Dtd. 2025-09-01
3398/2025
OLD
oMp— COURT
16/2025(17.10.2025 S.NAYAK C. NO. Order Dtd. 2025-12-17
1643/2025 23
oMp— COURT
18/202517.10.2025 S.K.SAHOO C. NO. |Order Dtd. 2025-10-16
1638/2025 23
COURT
CRLMC- ACHYUTANANDA
19/2025(17.10.2025 | Z 000 o Lanna g C. NO. 2 |Order Dtd. 2025-09-08
OLD
TRE (C) - COURT
,0/202517.10.2025 C.R.NAYAK C. NO. |Order Dtd. 2025-11-24
342/2025 e
TR (C) - COURT
1/202517.10.2025 P.MUDULT C. NO. |Order Dtd. 2025-10-15
268/2025 e
COURT
2/2025(17.10.2025 |CREREV™ o ¥ mMomanTY |C. NO. 3 |order Dtd. 2025-11-19
566/2025
OLD
, FAO- COURT
4/2025(17.10.2025  [Jo, 0o, [G-N.SETHI C. No. ¢ order Dtd. 2025-11-06
X CRLMC- ARUN KUMAR COURT CRIMINA
5/2025(17.10.2025 | Sl000 oo [uneea C. No. ¢ |order Dtd. 2025-10-14 I SC
X CRLREV- COURT
6/2025(17.10.2025 |5 000 [C.SAHU C. No. ¢ |Order Dtd. 2025-10-15
: CRLMC- COURT CRIMINA
8/2025(17.10.2025 |00 o |J.B.ROY C. No. ¢ order Dtd. 2025-10-14 MISC
X CRLMC- COURT CRIMINA
9/202517.10.2025 S 70 o |D.K.NAIK C. No. ¢ order Dtd. 2025-10-13 MISC
. CRLMC- COURT
1/2025(17.10.2025 | S0 o [P.SAHOO C. No. ¢ order Dtd. 2025-10-13
CRIMO- COURT
2/2025(17.10.2025 S.P.SAMANTA |C. NO. 2 |0rder Dtd. 9999-12-31
3288/2025
OLD
COURT
3/2025(17.10.2025  |CRLREV= o ¢ sanoo C. NO. 3 |Order Dtd. 2025-11-10
434/2025
OLD
) CRLMC- COURT
4/202517.10.2025 P.SAHOO C. NO. 3 |Order Dtd. 2025-10-13
3095/2025
OLD
5/2025(17.10.2025 |ABLAPL-  |R. K. DEHURY [C. (COURT [Order Dtd. 2025-10-16




11756/2025 NO. 3
OLD
COURT
8/2025(17.10.2025  |CRLMC- P. K. MOHANTY NO. 3 |Order Dtd. 2025-10-13 CRIMINA
660/2018 MISC
OLD
. CRLMP- COURT
9/2025(17.10.2025 K.N.SAHOO NO. 3 |Order Dtd. 2025-10-13
837/2025
OLD
COURT
CRLA- CRIMINA
! - —
0/2025(17.10.2025 [T90F7 la. K. DAs NO. 3 |Order Dtd. 2025-10-13 opmar
OLD
CONTC- DR. SASMITA COURT
! - —
1/2025(17.10.2025  [00000 nerna FoORT lorder ptd. 9999-12-31
ABLAPL- COURT
i — — -
2/2025117.10.2025 18599/2019 RK MISHRA NO. 7 Order Dtd. 2021-11-03 BAIL-1
COURT
ABLAPL-
i - -
4/2025(17.10.2025  [FOLET LR, SAHOO TS. Order Dtd. 2025-09-23
COURT
ABLAPL-
i - _
5/2025(17.10.2025 7720 G SUNDARA TS. Order Dtd. 2025-10-15
COURT
16/202517.10.2025 |ABLAPL™ o ¢ MAHARANA NO. |order Dtd. 2025-11-10
11743/2025 0
COURT
ABLAPL-
i - -
7/2025(17.10.2025  [FPLANT k. paNDA TS. Order Dtd. 2025-10-15
COURT
ABLAPL-
! — _
9/2025(17.10.2025 [1222000  _lM.R.ROUTRAY Tg. Order Dtd. 2025-10-15
COURT
1/2025(17.10.2025  [PBLAPL™  p ¢ panT NO. |order Dtd. 2025-10-15 BATL-1
11727/2025 -
B () - COURT
3/2025(17.10.2025 (304007 Ip.K. MALLICK TS. Order Dtd. 2025-10-16
COURT
ABLAPL- PRASANTA
5/2025(17.10.2025 |1l e e Tg. Order Dtd. 2025-12-03
COURT
WP (C) - L WRIT
7/2025(17.10.2025  [7007 7 P K. MALLICK TS. Order Dtd. 2025-10-16 R
COURT
ABLAPL- ARUP KUMAR
9/2025(17.10.2025 7200 R TS. Order Dtd. 2025-10-15
COURT
WP (C) - o WRIT
0/2025(17.10.2025 [0 D7 IN. C. ROUT gg. Order Dtd. 9999-12-31 N ANCH.
COURT
ABLAPL-
)1/2025(17.10.2025 11718/2025 M.R.SAHOO Iﬁ Order Dtd. 2025-12-01
4/2025|17.10.2025  |WP(C) - |S.K. SAMAL (COURT |Order Dtd. 2025-10-16 WRIT




9461/2023 NO. BRANCH-
17
COURT
ABLAPL-
5/2025(17.10.2025 7220 g kauTLA Tg. Order Dtd. 2025-12-08
COURT
WP (C) - L WRIT
)7/2025|17.10.2025 6768/2025 |S- C- DASH Tg. Order Dtd. 2025-10-16 BRANCH-
ABLAPL- COURT
8/202517.10.2025 GANESH SAHOO NO. |order Dtd. 2025-10-15 BATL-1
11716/2025 0
COURT
WP (C) - L WRIT
)0/2025|17.10.2025 30742/2023 B+ M. DAS Tg. Order Dtd. 2025-10-14 BRANCH-
COURT
ABLAPL- ARUP KUMAR
1/2025[17.10.2025 3P0 IR TS. Order Dtd. 2025-10-15
COURT
ABLAPL- SATYAPRIYA
3/2025(17.10.2025 A o A Tg. Order Dtd. 2025-11-26
P () - COURT
5/2025(17.10.2025 ({247 |7, SWAIN TS. Order Dtd. 2025-10-16
COURT
772025 (17.10.2025  PPLAPDT 15 pppERa NO. |Order Dtd. 2025-10-15 BATL-1
11699/2025 0
B () - COURT
8/2025(17.10.2025 20007 B Dpas Tg. Order Dtd. 2025-10-16
P () - COURT
9/2025(17.10.2025  |]00L7 T, sWAIN TS. Order Dtd. 2025-10-16
ABLAPL- COURT
1/20251(17.10.2025 C.R.SATHPATHY NO. Order Dtd. 2025-10-15 BAIL-2
11688/2025 0
COURT
WP (C) - L WRIT
2/2025(17.10.2025 0307 v, swatn Tg. Order Dtd. 2025-10-16 R
COURT
ABLAPL-
4/2025(17.10.2025 [ D200 e p.TANGA TS. Order Dtd. 2025-12-01
COURT
ABLAPL- PRADEEP
5/2025(17.10.2025 TR LATnT TS. Order Dtd. 2025-10-15
W (C) - COURT
6/2025(17.10.2025 | 0 |7, SWAIN Tg. Order Dtd. 2025-10-16
COURT
9/2025/17.10.2025 (ABLAPL= 1o o ranGa NO. |Order Dtd. 2025-10-15 BATL-2
11684/2025 0
W (C) - COURT
) _ —_
0/2025(17.10.2025 1o 007 T, SWAIN NO. |Order Dtd. 2025-10-16

17




ABLAPL-

COURT

1/2025(17.10.2025  [PRRR .. TANGA NO. |order Dtd. 2025-10-15
17
W (C) - COURT
3/2025(17.10.2025  [J 07 |7, SWAIN NO. |order Dtd. 2025-10-16
17
. COURT
5/2025(17.10.2025 (o107 |8, DAs NO. |order Dtd. 2025-10-16
17
ABLAPL- COURT
6/2025(17.10.2025 100200 |GANESH SAHOO NO. |order Dtd. 2025-09-26 BATL-2
17
COURT
8/2025(17.10.2025 72197 o ls. NAYAK NO. |Order Dtd. 2025-10-13 e CH.
17
ABLAPL- COURT
30/2025117.10.2025 11063/2025 B.N.SATAPATHY NO. Order Dtd. 2025-09-25 BAIL-1
17
COURT
2/2025(17.10.2025 ggég;;2023 B. DAS NO. |order Dtd. 2025-10-13 giiﬁcn—
17
COURT
3/2025(17.10.2025 ?522535025 P.K.MISHRA NO. |Order Dtd. 2025-09-19
17
COURT
6/202517.10.2025 ?g;g>5024 P. C. MOHANTY NO. |order Dtd. 2025-11-03 e NCHL
20
COURT
7/2025(17.10.2025 ?§§?§35025 K.R.JENA NO. |Order Dtd. 2025-12-08
17
COURT
9/2025(17.10.2025 10107 |a. k. BEHERA NO. |Order Dtd. 2025-10-13 e
17
COURT
10/2025117.10.2025 222252625 A .K.PANDA NO. Order Dtd. 2025-10-15 BAIL-2
17
12/2025(17.10.2025 g???ggig H. K. MOHANTA ;gURg Order Dtd. 2019-09-04 ;Eé?é?é
13/2025(17.10.2025 5???5;625 P.K.MISHRA ;gURg Order Dtd. 2025-10-15 BATL-2
COURT
ABLAPL- LAXMIDHAR
5/2025(17.10.2025  [22DATL LA TS. Order Dtd. 2025-08-13
17/2025(17.10.2025 T?§§;2024 B. MAHALT ;gURz Order Dtd. 2025-04-17
ABLAPL- COURT
18/2025117.10.2025 8491/2025 P.PANIGRAHI NO. Order Dtd. 2025-08-26 BAIL-1
17
CONTC- COURT
19/2025(17.10.2025 00 "0 |, BHUYAN NO. |order Dtd. 2025-10-16

17




COURT

. WP (C) - 1o WRIT
0/2025(17.10.2025 11901/2024 A. K. SWAIN NO. 2 |Order Dtd. 9999-12-31 BRANCH-
OLD
COURT
_ CRLREV- CRIMINA
)1/2025(17.10.2025 1078/2014 S N GAYA NO. 2 |Order Dtd. 2025-10-13 REVISTIO
OLD
WP (C) - COURT
)2/2025(17.10.2025 M. K. RATH NO. 2 |Order Dtd. 2025-10-15
27279/2025
OLD
WP (C) - COURT
)3/2025(17.10.2025 H.N. MOHAPTRA NO. 2 |Order Dtd. 2025-10-13
29708/2024
OLD
_ CRLMC- COURT
4/2025(17.10.2025 A .MOHANTY NO. 2 |Order Dtd. 2025-10-16
3453/2025
OLD
ABLAPL- COURT
5/2025(17.10.2025 BALARAM SINGH NO. 2 |Order Dtd. 2025-10-16 BAIL-1
11772/2025
OLD
COURT
, ABLAPL- NITYABRATA
6/2025|17.10.2025 [0 005 \BEHURTA NO. 2 |O0rder Dtd. 2025-10-15
OLD
COURT
, WP (C) - Canl WRIT
9/202517.10.2025 [ 5o 505, C- RANA NO. 2 |Order Dtd. 2025-10-14 BRANCH-
OLD
WP (C) - COURT
0/2025(17.10.2025 S. DASH NO. 2 |Order Dtd. 2025-10-16
23541/2025
OLD
WP (C) - COURT
51/2025|17.10.2025 T. SWAIN NO. 2 |Order Dtd. 2025-10-16
23541/2025
OLD
COURT
: WP (C) - Canl WRIT
53/2025(17.10.2025 24793/2025 B. SAMAL NO. 2 |Order Dtd. 2025-10-16 BRANCH-
OLD
COURT
: WP (C) - Canl WRIT
4/2025(17.10.2025 ;0076 /50,5 B+ DAS NO. 2 (Order Dtd. 2025-10-16 BRANCH—
OLD
COURT
: WP (C) - Canl WRIT
6/2025(17.10.2025 27014/2025 J. C. BARAL NO. 2 |Order Dtd. 2025-10-16 BRANCH-
OLD
WP (C) - COURT
7/2025|17.10.2025 B. MISHRA NO. 2 (Order Dtd. 2025-10-16
27621/2024
OLD
COURT
: WP (C) - Canl WRIT
8/2025(17.10.2025 28431/2025 M. R. ROUTRAY NO. 2 |Order Dtd. 2025-10-16 BRANCH-
OLD
FAO- COURT MISC.
9/2025(17.10.2025 J.R.DAS NO. Order Dtd. 2025-11-06 APPEAL
313/2020
20 SEC.
WP (C) - COURT
/ - -
0/2025|17.10.2025 28797/2025 B. DAS 28. Order Dtd. 2025-10-16
COURT
WP (C) - WRIT
/ - -
1/2025|17.10.2025 1616/2021 |°-BEHERA NO. |Order Dtd. 2025-10-15 BRANCH-

20




COURT

WP (C) - WRIT
/ — —
2/2025(17.10.2025 28853/2025 S. K. BISWAL gg. Order Dtd. 2025-10-16 BRANCH-
COURT
WP (C) - WRIT
/ — -
3/2025/17.10.2025 28814/2025 B. DAS 28. Order Dtd. 2025-10-16 BRANCH-
CRLA- COURT CRIMINA
/ — -
5/2025(17.10.2025 124372023 |7-F-KAR NO. 5 [Order Dtd. 2025-10-24 APPEAL
WP (C) - COURT WRIT
/ — —
6/2025(17.10.2025 28972/2025 T. BAG NO. 5 Order Dtd. 2025-10-14 BRANCH-
MATA- COURT
/ — -
7/2025|17.10.2025 194/2025 S.NAYAK NO. 5 Order Dtd. 2025-10-15
WP (C) - COURT
/ - —
8/2025|17.10.2025 99007/2025 S. K. RATH No. 5 Order Dtd. 2025-10-14
WA- COURT
30/2025(17.10.2025 2504/2024 P.K.MISHRA NO. 1 Order Dtd. 9999-12-31
WP (C) - COURT Al WRIT
32/2025(17.10.2025 24404/2025 P.K.MOHANTY NO. 1 Order Dtd. 2025-10-16 BRANCH-
WRIT
WP (C) - COURT s BRANCH
33/2025(17.10.2025 29229/2025 M. MOHANTY NO. 1 Order Dtd. 9999-12-31 (DIVISI
BENCH-2
WP (C) - COURT Al WRIT
34/2025(17.10.2025 24675/2025 P.K.MOHANTY NO. 1 Order Dtd. 2025-10-16 BRANCH-
WRIT
WP (C) - COURT s BRANCH
35/2025(17.10.2025 29225/2025 M. MOHANTY NO. 1 Order Dtd. 9999-12-31 (DIVISI
BENCH-3
WP (C) - COURT Al
36/2025(17.10.2025 25102/2025 B.K.MISHRA NO. 1 Order Dtd. 2025-10-16
WP (C) - COURT s WRIT
37/2025(17.10.2025 29084/2025 M. MOHANTY NO. 1 Order Dtd. 9999-12-31 BRANCH-
WP (C) - COURT Al WRIT
8/2025|17.10.2025 |0 05 50, |S-K.BEHERA No. 1 |order Dtd. 2025-10-16 BRANCH-
WP (C) - COURT Ca
39/2025(17.10.2025 29045/2025 M. MOHANTY NO. 1 Order Dtd. 9999-12-31
WRIT
WP (C) - COURT AL BRANCH
)0/2025|17.10.2025 26017/2025 P.K.MOHANTY NO. 1 Order Dtd. 2025-10-16 (DIVIST
BENCH-2
WP (C) - COURT i WRIT
)1/2025(17.10.2025 29035/2025 M. MOHANTY NO. 1 Order Dtd. 9999-12-31 BRANCH-
WP (C) - COURT il WRIT
)2/2025(17.10.2025 26022/2025 P.K.MOHANTY NO. 1 Order Dtd. 2025-10-16 BRANCH-




WP (C) - COURT L WRIT
3/2025(17.10.2025 75070 0o M. MOHANTY NG, order Dtd. 9999-12-31 R ANCH-
WP (C) - COURT L WRIT
)4/2025|17.10.2025 25212/2025 |F-K-MOHANTY NO. 1 |Order Dtd. 2025-10-16 BRANCH-
WP (C) - COURT o
)5/2025(17.10.2025 27610/2025 P.K.MOHANTY NO. 1 Order Dtd. 2025-10-16
WRIT
WP (C) - COURT o BRANCH
6/2025(17.10.2025 |70, 20" 0 M. MOHANTY NG, 1 order Dtd. 9999-12-31 (DTvIST
BENCH-1
WP (C) - COURT e
7/2025 (17.10.2025 7008”0 o B.K.MISHRA NG, 1 order Dtd. 2025-08-08
WP (C) - COURT o
9/2025 [17.10.2025 |50 0 00" 0 M. MOHANTY NG, 1 order Dtd. 9999-12-31
WP (C) - COURT o
0/2025 (17.10.2025 |72, 0" o [G.ROUT N, 1 lorder Dtd. 2025-10-16
WP (C) - COURT o WRIT
1/2025(17.10.2025 |70 o0 M. MOHANTY No. ] |order Dtd. 9999-12-31 R ANCH-
WP (C) - COURT o WRIT
3/2025(17.10.2025 (7500 0o M. MOHANTY NG, 1 order Dtd. 9999-12-31 R ANCH-
BLAPL- SATYA RANJAN COURT
) —_ —_
9/2025[17.10.2025 |00 T NG, 1 order Dtd. 2025-10-15
ABLAPL- COURT
0/2025(17.10.2025 (7000 o |SARAT DASH NG, ] order Dtd. 2025-10-15
COURT
ABLAPL-
1/2025(17.10.2025 (7700 IR, MOHANTY Tg. Order Dtd. 2025-10-15
COURT
ABLAPL- HRUDANANDA
2/2025 [17.10.2025 ([ 0o 0 o RA TS. Order Dtd. 2025-12-01
WRIT
3/2025(17.10.2025 |"E(C)- M. BARAL ESURT Order Dtd. 2025-10-15 BRANCH
Y 17046/2025| ° o € : (DIVISI
BENCH-3
COURT
BLAPL- AMLAN SHAKTI
4/2025(17.10.2025 |00, 0 o [ TS. Order Dtd. 2025-10-15 BATL-2
WRIT
5/2025(17.10.2025 |"E(C)~ D. NAYAK ESURT Order Dtd. 2025-11-19 BRANCH
Y 24469/2025 " o1 : (DIVIST
BENCH-1
COURT
WP (C) - L WRIT
6/2025|17.10.2025 7000 oo |B. MOHANTY NO. 2 Oorder Dtd. 2025-10-13 R ANCH-
OLD
BLAPL- COURT
7/2025|17.10.2025 | S0 o |SARAT DASH No. 3 lOrder Dtd. 2025-10-15




BLAPL-

COURT

8/2025(17.10.2025 |26, O oo [SARAT DASH co R |order pd. 2025-10-15
BLAPL- JYOTI RANJAN COURT
9/2025(17.10.2025 |74 070 oo [0 FoURT order ptd. 2025-10-15
BLAPL- JYOTI RANJAN COURT
0/2025(17.10.2025 |70 v %L lorder Dtd. 2025-10-15
WRIT
WP (C) - COURT L BRANCH
1/2025(17.10.2025  |J/1007 o lp.K. PANDA v R lorder Dtd. 2025-10-09 s
BENCH-1
WP (C) — COURT WRIT
2/2025(17.10.2025 |, /)0 . BEHERA co ] lorder Dtd. 2025-10-13 N ANCH.
COURT
RPFAM- FIRST
3/2025(17.10.2025  [¢ TR B, RaNa 28. Order Dtd. 2025-11-10 e
14/2025(17.10.2025 | CONTCo R. DAS §8URT Order Dtd. 2025-10-16
- 10 3409/2025 R o :
15/2025(17.10.2025  |CONTCo R. DAS ESURT Order Dtd. 2025-10-16
-10. 3408/2025 o :
COURT
WP (C) - L WRIT
6/2025(17.10.2025 {50007 la. K. BISWAL gg. Order Dtd. 2025-12-15 R
COURT
WP (C) - o WRIT
7/2025(17.10.2025 |52 007 oM. PAGAL gg. Order Dtd. 2025-12-17 o NCH
COURT
WP (C) - L WRIT
18/2025117.10.2025 31223/2022 A. K. BISWAL gg. Order Dtd. 2025-12-15 BRANCH-
19/2025(17.10.2025 | CONTCo R. DAS ESURT Order Dtd. 2025-10-16
- 10 3410/2025 R o :
0/2025(17.10.2025  |CONTC- S. DASH ESURT Order Dtd. 2025-10-16
) Y 4644/2025 |°° o :
| WP (C) - COURT e
1/2025(17.10.2025 (520007 |6, JAYSINGH FOURT lorder Drd. 2025-10-24
WRIT
| WP (C) - COURT L BRANCH
2/2025(17.10.2025 | )g034 /50,5 (b K. NAYAK No. 5 |0rder Dtd. 2025-10-15 (DIVIST
BENCH-3
| WP (C) - COURT L WRIT
3/2025/17.10.2025  |,5035 /50,5 K- DAS No. 5 |0rder Dtd. 2025-10-15 BRANCH-
| WP (C) - COURT o WRIT
4/2025(17.10.2025 [0 15)7 s, K. SAHOO v RL lorder Dtd. 2025-10-15 N ANCH.
| WP (C) - COURT L
)5/2025(17.10.2025 29044/2025 R. C. MALLICK NO. 5 Order Dtd. 2025-10-15




_ WP (C) - COURT o WRIT
6/2025|17.10.2025 25250/2025 |5+ K- SRHOO No. 5 |0rder Dtd. 2025-10-15 BRANCH-
_ WP (C) - COURT o WRIT
7/2025|17.10.2025 28969/2025 - R- SWAIN No. 5 [Order Dtd. 2025-10-16 BRANCH-
_ WP (C) - COURT o WRIT
8/202517.10.2025 | ooc 0o |J- PRADHAN No. = [order Dtd. 2025-10-16 R ANCH-
| WP (C) - COURT o WRIT
9/2025(17.10.2025 |70 0 K. C. PANDA No. = |Order Dtd. 2025-10-16 ERANCEH-
, WP (C) - COURT WRIT
0/202517.10.2025 |37 0 oo, |G. JAYSINGH No. 5 |Order Dtd. 2025-10-15 ERANCEH-
. WP (C) - COURT e WRIT
1/202517.10.2025 |00’ 0oc D. SAMAL No. ¢ |order Dtd. 2025-09-25 R ANCH-
. WP (C) - COURT o WRIT
2/2025(17.10.2025  |oec0’ o oS, NAYAK No. ¢ |order Dtd. 2025-12-02 ERANCH-
_ WP (C) - COURT o
3/2025(17.10.2025 |00 50,0 |S. SAMAL No. ¢ |order Dtd. 2025-10-16
COURT
_ RSA- B. R. SECOND
4/202517.10.2025 770700 |shuapart Tg. Order Dtd. 2025-10-13 AEDEAL
COURT
. ABLAPL-
5/2025(17.10.2025 77000 ) |S. SAHOO TS. Order Dtd. 2025-12-08
COURT
, ABLAPL-
6/2025(17.10.2025 |70 oo |G.R.PATRA TS. Order Dtd. 2025-10-16
COURT
7/202517.10.2025  “CPAPL” g samoo NO. |order Dtd. 2025-10-16 BATL-1
11784/2025 17
COURT
. ABLAPL-
8/202517.10.2025 | 1007 o M.DAS TS. Order Dtd. 2025-10-16
COURT
, ABLAPL-
9/202517.10.2025  |J7000 oo |G- JAYSINGH TS. Order Dtd. 2025-10-16
ABLAPL- COURT
0/2025(17.10.2025 G.JAYSINGH NO. |Order Dtd. 2025-10-16 BAIL-1
11778/2025 17
COURT
ABLAPL-
/ — — —
1/2025(17.10.2025 |70 © o |B.RANA Tg. Order Dtd. 2025-11-25 BAIL-1
ABLAPL- COURT
2/2025(17.10.2025 M.K.MOHANTY NO. |Order Dtd. 2025-10-16 BAIL-1
11775/2025 e
COURT
ABLAPL-
/ — —
3/2025(17.10.2025 |77/ 0 o ISARAT DASH TS. Order Dtd. 2025-12-08
4/2025(17.10.2025 |ABLAPL-  |N.K.ROUT (COURT |Order Dtd. 2025-11-18 BAIL-2




11771/2025 NO.
17
ABLAPL- COURT
15/202517.10.2025 SARAT DASH NO. |Order Dtd. 2025-10-15 BATIL-1
11731/2025 0
COURT
ABLAPL-
! - —
6/2025(17.10.2025 "IN s .K.BEHERA Tg. Order Dtd. 2025-10-16
COURT
ABLAPL-
! - —
7/2025(17.10.2025 OO0 . MORANTY TS. Order Dtd. 2025-09-12
ABLAPL- COURT
18/2025(17.10.2025 SARAT DASH NO. |Order Dtd. 2025-10-23 BATIL-1
9886/2025 0
COURT
19/2025(17.10.2025 (ABLAPLT ¢ pATRA NO. |order Dtd. 2025-12-03 BAIL-2
11706/2025 0
COURT
0/2025(17.10.2025  [PBLAPL™  oyuENDU BARIK NO. |Order Dtd. 2025-10-15
11689/2025 0
COURT
ABLAPL- AMLAN SHAKTT
1/2025(17.10.2025  [(E 270 B2 TS. Order Dtd. 2025-10-15 BAIL-2
COURT
ABLAPL- TUKUNA KUMAR
2/2025(17.10.2025 PR Als TS. Order Dtd. 2025-10-15 BATL-1
COURT
3/2025(17.10.2025  [ABLAPL™ g o panDA NO. |order Dtd. 9999-12-31 BAIL-2
11083/2025 0
COURT
ABLAPL- SARAT KUMAR
4/2025(17.10.2025 |1 Tg. Order Dtd. 2025-10-15
COURT
5/2025(17.10.2025  [ABLAPL™ g o panDa NO. |order Dtd. 9999-12-31 BAIL-1
11024/2025 0
COURT
ABLAPL-
7/2025(17.10.2025  PPNAEC  lp. R swaIN Tg. Order Dtd. 2025-10-15
COURT
ABLAPL-
8/2025(17.10.2025 |00 bl k. saH00 TS. Order Dtd. 2025-10-16
COURT
ABLAPL- BINDU SAGAR
9/2025(17.10.2025 |30 enT TS. Order Dtd. 2025-10-23 BATL-1
COURT
ABLAPL-
0/2025(17.10.2025 D20l ALK SAHOO TS. Order Dtd. 2025-10-15
COURT
BLAPL- JYOTI RANJAN
1/2025(17.10.2025 |70 o TS. Order Dtd. 2025-10-15 BATL-1
COURT
ABLAPL-
)2/2025117.10.2025 11666/2025 K.DAS NO. Order Dtd. 2025-10-15 BAIL-1

17




COURT

ABLAPL- JYOTI RANJAN
3/2025(17.10.2025 |50 0 TS. Order Dtd. 2025-10-15 BAIL-1
CRLMC- COURT
4/2025 [17.10.2025 M. R. BARIK NO. |order Dtd. 2025-10-23
1234/2025 .
ABLAPL- COURT
5/2025 [17.10.2025 R.K.MALLICK NO. |order Dtd. 2025-10-15 BAIL-1
11661/2025 o
COURT
CRLMC- DEBASISH
6/2025(17.10.2025 |50 o | ER NO. 2 |order Dtd. 2025-09-22
OLD
COURT
ABLAPL-
)7/2025117.10.2025 11422/2023 S.K.PAL T;} Order Dtd. 2023-11-16
COURT
ABLAPL-
8/2025(17.10.2025  [go 0 | DS Tg. Order Dtd. 2025-10-15
COURT
9/2025(17.10.2025  |CREREV= gy gEna NO. 3 |order Dtd. 2025-11-26
675/2025
OLD
ABLAPL- COURT
0/2025 [17.10.2025 B.K.BEHERA NO. 3 |order Dtd. 2025-10-15 BAIL-1
7419/2025
OLD
WRIT
COURT
WP (C) = SUBHANKAR _ _ BRANCH
1/2025(17.10.2025 |50 17 o 00 ggb 3 lorder Dtd. 2025-10-15 s
BENCH-2
COURT
WP (C) - SARAT KUMAR o
2/2025(17.10.2025 |10 07 o e NO. 3 |order Dtd. 2025-10-15
OLD
COURT
WP (C) - HRUDANANDA o
3/2025(17.10.2025 | e e TRA ggb 3 |order Dtd. 2025-10-14
ABLAPL- COURT
4/2025(17.10.2025 S. CHOUDHURY NO. 3 |order Dtd. 2025-10-15 BAIL-2
9633/2025
OLD
ABLAPL- COURT
)5/2025 [17.10.2025 S. CHOUDHURY NO. 3 |order Dtd. 2025-10-15 BAIL-1
11737/2025
OLD
N COURT
6/2025 [17.10.2025 S. CHOUDHURY NO. 3 |Order Dtd. 2025-10-15
6784/2025
OLD
BLAPT,— COURT
7/2025(17.10.2025 S. CHOUDHURY NO. 3 |order Dtd. 2025-10-15
6839/2025
OLD
COURT
8/2025 17.10.2025 [PBLAPL™  Ihr111p samaL NO. 3 |order Dtd. 2025-10-16
11758/2025
OLD
COURT
ABLAPL-
9/2025(17.10.2025 |00 BT s, PANDA TS. Order Dtd. 2025-12-03
ABLAPL- COURT
0/2025(17.10.2025 11683/2025 D. HAZRA NO. Order Dtd. 2025-10-15




117

COURT
CRLMC- BINDU SAGAR
1/2025(17.10.2025 S0 e c. TS. Order Dtd. 2025-10-14
COURT
WP (C) - SARAT KUMAR L
2/202517.10.2025  [5oo)T PR 6 c. Tg. Order Dtd. 2025-10-15
COURT
3/2025/17.10.2025 ??§2535025 B. K. PADHI |C. NO. |Order Dtd. 2025-09-26 BAIL-2
17
COURT
ABLAPL- JADUNATH
4/2025(17.10.2025 [ c. TS. Order Dtd. 2025-10-16 BATL-1
COURT
5/2025(17.10.2025 ???253;025 DILLIP SAMAL |C. NO. |Order Dtd. 2025-11-17
17
COURT
6/2025/17.10.2025 ???§§35025 G. R. DAS c. NO. |Order Dtd. 2025-10-16 BAIL-1
17
COURT
7/2025/17.10.2025 ???253;025 M. R. BARIK |C. NO. |Order Dtd. 2025-10-16 BATL-1
17
ABLAPL- COURT
8/202517.10.2025 PR30 lsuvenpu Barix C. NO. |order Dtd. 2025-10-16
17
COURT
ABLAPL- SRIKANT KUMAR
9/2025[17.10.2025  APLARLS SRR c. TS. Order Dtd. 2025-10-16
COURT
ABLAPL- SRIKANT KUMAR
) —_ —_
0/2025[17.10.2025  |7E00 o C. Tg. Order Dtd. 2025-10-15
COURT
ABLAPL- PRASANT KUMAR
) —_ —_ _
1/2025(17.10.2025  [FEEERS eSS c TS. Order Dtd. 2025-10-15 BATL-1
COURT
2/2025(17.10.2025 ????53;025 B. MOHANTY  C. NO. |Order Dtd. 2025-10-15
17
COURT
ABLAPL- SRIKANT KUMAR
) —_ —_ _
3/2025[17.10.2025  [FEL0E0 SR c Tg. Order Dtd. 2025-10-15 BATL-1
COURT
WP (C) - WRIT
) —_ —_
4/2025(17.10.2025 721007 |a. vomanTY  c. TS. Order Dtd. 2025-10-15 .
COURT
WP (C) - SARAT KUMAR
) _ —_
6/2025(17.10.2025 |50 O AN c. TS. Order Dtd. 2025-10-10
COURT
WP (C) — SARAT KUMAR WRIT
) _ _
7/2025(17.10.2025  [pode)T SRR X c. TS. Order Dtd. 2025-10-14 o NCH
ABLAPL- COURT
8/2025(17.10.2025 DEBASIS SAHOO |C. NO. |Order Dtd. 2025-12-08 BATL-1
11777/2025 0
9/2025(17.10.2025 |CRLREV-  |GANESH SAHOO |[C. (COURT |Order Dtd. 2025-10-15




755/2025 NO.
17
COURT
WP (C) - Al WRIT
30/2025(17.10.2025 9860/2022 |F-K-MISHRA C. Tg. Order Dtd. 2025-10-14 BRANCH-
COURT
WP (C) - A WRIT
1/2025(17.10.2025  |go e o |J.D.MUDULL C. Tg. Order Dtd. 2025-10-14 R ANCH-
COURT
CONTC-
2/2025/17.10.2025 P. K. MISHRA |C. NO. |0order Dtd. 2025-10-14
2433/2025 -
— COURT
33/2025(17.10.2025 M. BEHERA C. NO. Order Dtd. 2025-11-19
1656/2025 23
oMp— COURT
4/2025/17.10.2025 ULLASH DAS C. NO. |order Dtd. 2025-10-16
1616/2025 3
WP (C) - COURT giiECH
5/202517.10.2025 |7 oo00 o, [R.K.MOHAPATRA (C. gg. Order Dtd. 2025-10-14 (DTVISI
BENCH-1
oMp- COURT
6/2025/17.10.2025 R. N. MOHANTY [C. NO. |0order Dtd. 2025-11-26
1435/2025 3
COURT
CRLLP- LAMBODOR
8/202517.10.2025 |72 0 ACHART C. gg. Order Dtd. 2025-10-16
WRIT
9/2025(17.10.2025 |NE(C)- C.K.BARIK C EgURT Order Dtd. 2025-10-14 BRANCH
Y 1608/2014 | 5" : Ao : (DIVISI
BENCH-1
COURT
WP (C) - ol WRIT
0/202517.10.2025  |50070 0,5 |S- K. BISWAL [C. gg. Order Dtd. 2025-10-15 R ANCH-
COURT
CRLMC- HEMANT KUMAR
1/2025(17.10.2025 |5 000 oo Dag C. gg. Order Dtd. 2025-10-16
CONTC- COURT
13/2025/17.10.2025 B. SAMAL C. NO. |order Dtd. 2025-10-10 CONTEMP
4575/2025 P
WRIT
14/2025(17.10.2025 |"E(C)- S.NAYAK c ESURT Order Dtd. 2025-10-16 BRANCH
: : 5599/2019 : ) 25' ) (DIVISI
BENCH-1
CRIMC- COURT
15/2025/17.10.2025 A. K. NAYAK [C. NO. 2 |order Dtd. 2025-07-23
2369/2025
OLD
COURT
WP (C) - Al WRIT
16/2025(17.10.2025  |37,0 - . |D.K.PRADHAN [C. NO. 2 lOrder Dtd. 2025-10-15 ERANCH-
OLD
COURT
CMP- ASHUTOSH
18/202517.10.2025 |70 0o e luoHANTY C. NO. 2 lOrder Dtd. 2025-10-16
OLD
19/2025(17.10.2025  |WP(C) - R.K.BISOI C. ICOURT [Order Dtd. 2025-10-15 WRIT




37695/2023 NO. 2 BRANCH-
OLD
COURT
) CMP- ASHUTOSH
0/2025(17.10.2025 | 76E0 o [BSES gg. Order Dtd. 2025-12-16
COURT
X CMP- JYOTI PRAKASH
2/2025(17.10.2025 (Tpr o o 0 gg. Order Dtd. 2025-12-17
COURT
| WP (C) - L WRIT
3/2025(17.10.2025 |1 CL7 . [R.K.BISOT gg. Order Dtd. 2025-10-16 N ANCH.
COURT
4/2025(17.10.2025 |CRDREV— — |PRADEEP KUMAR NO. 3 |Order Dtd. 2025-11-26
474/2025 |PAL
OLD
COURT
5/2025(17.10.2025 |CREREVT lp k. ROUTRAY NO. 3 |Order Dtd. 2025-10-15
764/2025
OLD
COURT
| WP (C) - L WRIT
6/2025(17.10.2025 |12 017 S K. PRADHAN NO. 3 |Order Dtd. 2025-12-01 N
OLD
COURT
7/2025(17.10.2025 |CREREV™ o k. RouTRAY NO. 3 |order Dtd. 2025-11-26
679/2025
OLD
COURT
X WP (C) = WRIT
8/2025(17.10.2025 |5 700° |P.K.MOHANTY NO. 3 |Order Dtd. 2025-10-16 e
OLD
COURT
X CRLREV- SUBRAT KUMAR
9/2025(17.10.2025 [0S0 0 10 NO. 3 |Order Dtd. 2025-11-12
OLD
, WP (C) - COURT o WRIT
0/2025(17.10.2025 |5/ ("7 - |p.K.PARIDA co ] order ptd. 9999-12-31 N ANCH.
) CRLREV- COURT
1/2025(17.10.2025  |[S2250C  |GANESH SAHOO ro R |order pta. 2025-10-16
. WP (C) - COURT e
2/2025(17.10.2025  [35000 7 |5 K. RaTH ro R |order pta. 2025-10-16
, WP (C) - COURT L WRIT
3/2025(17.10.2025 |50 7 o [B.R.SETH v N order ptd. 2025-10-31 N ANCH.
. WP (C) - COURT o WRIT
5/2025(17.10.2025 [0 CLT T swATN ro R |order pta. 2025-10-16 R
, WP (C) - COURT
8/2025(17.10.2025  |5o0) " o |B.K. PANDA co ] lorder Dtd. 2025-10-16
WP (C) - COURT WRIT
! - —
1/2025|17.10.2025 o0y /50o5 [H-K-MOHANTA NG, 1 |Order Dtd. 2025-10-16 BRANCH-
WP (C) - COURT
! - —
3/2025(17.10.2025  [7c ©)°  ls.pas ro R lorder prd. 2025-10-16
ABLAPL- JAYAKRISHNA COURT
] - — -
5/202517.10.2025 0o N PATaA co ] order Dtd. 2025-10-15 BATL-1




COURT

WP (C) - WRIT
! - —
6/2025117.10.2025 23654/2025 MITHUN DAS 28. Order Dtd. 2025-12-22 BRANCH-
COURT
ABLAPL-
! - —
7/2025(17.10.2025 11788/2025 B.P.TANGA 21(8. Order Dtd. 2025-10-15
COURT
ABLAPL-
! - —
8/2025(17.10.2025 {22000 |p K PANDA Tg. Order Dtd. 2025-11-26
COURT
19/202517.10.2025  (ABLAPL™ o, 1 ARAM SINGH NO. |Order Dtd. 2025-12-08
11734/2025 0
COURT
WP (C) - o WRIT
0/2025(17.10.2025 |50 =07 |s.K. PARIDA Tg. Order Dtd. 2025-10-16 N ANCH.
COURT
ABLAPL-
1/2025(17.10.2025 |00 0 ML MORANTY TS. Order Dtd. 2025-10-15
COURT
ABLAPL-
2/2025(17.10.2025 |70 00 P K PANDA Tg. Order Dtd. 2025-10-15
COURT
ABLAPL-
4/2025(17.10.2025 7700000 M. MORANTY TS. Order Dtd. 2025-10-15
ABLAPL- COURT
35/2025117.10.2025 AMLAN MOHANTY NO. Order Dtd. 2025-10-15 BAIL-1
9656/2025 0
COURT
6/2025(17.10.2025  PBLAPL™ g o ranGa NO. |Order Dtd. 2025-10-15 BAIL-1
11690/2025 0
ABLAPL- COURT
7/2025 [17.10.2025 M. MOHANTY NO. |Order Dtd. 2025-09-17 BAIL-2
9624/2025 0
COURT
0/2025 (17.10.2025  |2BLAPL™ g B MALLICK NO. |order Dtd. 2025-10-15
9729/2025 0
COURT
1/2025[17.10.2025  [PBLAPL™ 0 mag NO. |Order Dtd. 2025-10-15 BAIL-2
9676/2025 0
COURT
2/2025(17.10.2025  PPLAPL g b ranca NO. |Order Dtd. 2025-10-16 BAIL-1
11774/2025 =
COURT
ABLAPL-
)4/2025(17.10.2025 11665/2025 S.BARIK Tg Order Dtd. 2025-10-15
COURT
ABLAPL-
5/2025(17.10.2025 770000 - |PLK. MOHANTY TS. Order Dtd. 2025-12-02
COURT
ABLAPL-
)7/2025(17.10.2025 11798/2025 J.KAMILA Iﬁ Order Dtd. 2025-10-16
e (C) COURT
0/2025(17.10.2025 oo e0’ (3. SAHOO NO. |order Dtd. 2025-10-10

17




WP (C) - COURT L WRIT
3/2025(17.10.2025 |50 707 [P.K.JENA co R lorder ptd. 2025-11-17 BRANCH-
WP (C) - COURT L WRIT
4/2025(17.10.2025 |50 4) 7 D K. MOHANTY FoURT lorder ptd. 2025-11-17 R ANCH-
CRLLP- COURT
5/2025(17.10.2025 S50t [P K. MOHANTY co R lorder ptd. 2025-10-15 BATL-1
CRLA- COURT CRIMINA
6/2025(17.10.2025 (37 . R. K. MALLICK FoORT lorder ptd. 9999-12-31 APEEAL
WP (C) - COURT L WRIT
8/2025(17.10.2025 507 1B, SaMAL T R lorder ptd. 2025-10-16 R ANCHL
WP (C) — COURT WRIT
0/2025(17.10.2025  [,-0) 7 /B, SAMAL co %L lorder Dtd. 2025-10-16 BRANCH-
WP (C) - COURT L WRIT
2/2025(17.10.2025 [750)7 8. SAMAL ro RL lorder ptd. 2025-10-16 BRANCH-
WP (C) - COURT L WRIT
3/2025(17.10.2025  [750C)7 8. SAMAL ro RL lorder ptd. 2025-10-16 BRANCH-
WP (C) - COURT L WRIT
4/2025(17.10.2025 55007 1B, samar ro RL lorder ptd. 2025-10-16 BRANCH-
0oJc- R. K. COURT WRIT
6/202517.10.2025 |00 1000 luonAPATRA NO. 5 (Order Dtd. 5000-01-01 BRANCH-
WP (C) - COURT L WRIT
9/2025(17.10.2025  |3-0oL7 T, SAHOO ro "L |order ptd. 2025-10-16 BRANCH-
ABLAPL- COURT
2/2025117.10.2025 B.N.SATAPATHY NO. 2 |Order Dtd. 2024-10-16 BATIL-2
12351/2024
OLD
p () - COURT
5/2025(17.10.2025 R. C. MUDULI NO. 2 |order Dtd. 2025-10-16
16409/2025
OLD
COURT
7/2025(17.10.2025  |CREREV™ Y K.MOHANTY NO. 2 |0rder Dtd. 2025-10-16
427/2025
OLD
COURT
8/2025(17.10.2025  |CREREV™ lp K MOHANTY NO. 3 |order Dtd. 2025-11-20
777/2025
OLD
COURT
9/2025(17.10.2025  |SREREV™ 1p pppERa NO. 3 |order Dtd. 2025-10-16
357/2025
OLD
COURT
CRA- CRIMINA
3/2025(17.10.2025 |00 o |6, SUNDARA NO. 3 |Judgement Dtd. 2025-10-14 DAL
OLD
COURT
WP (C) - o WRIT
4/2025(17.10.2025 |12 1007 T R.DAS Tg. Order Dtd. 9999-12-31 BRANCH-
N COURT
5,/202517.10.2025 A.K.PANDA NO. 2 |Order Dtd. 2025-10-17
9571/2025
OLD
CONTC- PRAVAT COURT
6/2025(17.10.2025 [0 57 . |CHANDRA NO. 2 |order Dtd. 2025-10-16
BEHERA OLD
7/2025(17.10.2025  |BLAPL- T. R. DAS ICOURT |Order Dtd. 2025-10-16




8068/2025 NO. 2
OLD
COURT
BLAPL-
39/2025(17.10.2025 7240/2025 U DAS NO. 2
OLD
COURT
0/2025(17.10.2025  |PLAPL- L SAHU NO. 2 BAIL-2
7526/2025
OLD
BLAPL- COURT
11/2025(17.10.2025 8391/2025 P PARIDA NO. 3
BLAPL- COURT
12/2025(17.10.2025 10113/2025 K DAS NO. 3 BAIL-1
BLAPL- COURT
14/2025(17.10.2025 8049/2025 D P DAS NO. 3 BAIL-1
BLAPL- COURT
15/2025(17.10.2025 10351/2025 S N MISHRA No. 3
BLAPL- COURT
16/2025|17.10.2025 8061/2025 S SAMAL NO. 3
BLAPL- COURT
17/2025(17.10.2025 10582/2025 B DAS NO. 3 BAIL-1
BLAPL- COURT
18/2025(17.10.2025 6514/2025 H K DASH No. 3
COURT
CRLA- CRIMINA
19/2025(17.10.2025 366/2008 J P KAR gg. Order Dtd. 2025-10-15 APDEAL
COURT
, BLAPL-
50/2025(17.10.2025 7398/2025 P K PARIDA NO.
22
COURT
_ BLAPL-
1/2025(17.10.2025 7495 /2025 M K MOHANTY gg.
WRIT
COURT
_ WP (C) - BHAGABAN Al BRANCH
2/2025(17.10.2025 1608/2014 BEHERA gg. Order Dtd. 2025-10-14 (DIVIST
BENCH-1
COURT
_ BLAPL-
3/2025(17.10.2025 9319/2025 R K MALLICK NO.
15
COURT
, BLAPL-
4/2025(17.10.2025 9309/2025 P K PAL NO.
15
BLAPI— COURT
)5/2025(17.10.2025 10443/2025 S. CHOUDHURY Tg. Order Dtd. 2025-10-16
COURT
_ BLAPL-
6/2025(17.10.2025 8067/2025 S MOHANTY NO.

15




BLAPL-

COURT

7/2025117.10.2025 10907/2025 M PADHY NO. 3
_ CRLMC- COURT
»8/2025(17.10.2025 21472025 S. C. PANDA NO. 3 Order Dtd. 2025-10-15
. CRLREV- COURT
y9/2025117.10.2025 120/2025 S.MALLIK NO. 2 Order Dtd. 2025-10-17
X BLAPL- COURT
50/2025117.10.2025 7834/2025 P K MOHANTY NO. 2 Order Dtd. 2025-10-16 BAIL-2
X BLAPL- COURT
51/2025(17.10.2025 7932/2025 M R SAHOO NO. 2 Order Dtd. 2025-10-16
i BLAPL- COURT
52/2025117.10.2025 7505/2025 SARAT DASH NO. 2 Order Dtd. 2025-10-16 BAIL-2
X BLAPL- COURT
53/2025(17.10.2025 10362/2025 P. K. BEHERA NO. 2 Order Dtd. 2025-10-16
X BLAPL- JADUNATH COURT
54/2025(17.10.2025 7369/2025 | PRADHAN NO. 2 Order Dtd. 2025-10-16
i BLAPL- JADUNATH COURT
5/2025117.10.2025 8297/2025 |PRADHAN NO. 2 Order Dtd. 2025-10-16
M- COURT
56/2025(17.10.2025 1589/2025 N.K.ROUT gg. Order Dtd. 2025-12-12
cMPp— COURT
y7/2025117.10.2025 A.K.SWAIN NO. Order Dtd. 2025-08-20
1278/2025 23
COURT
X CMP- WRIT
58/2025(17.10.2025 1161/2025 M.D.BISWAL gg. Order Dtd. 2025-11-26 BRANCH—
COURT
X ABLAPL- ROHIT KUMAR
9/2025117.10.2025 11745/2025 |SUNA gg. Order Dtd. 2025-10-15
cMPp— COURT
0/2025(17.10.2025 S.K.MOHANTY NO. Order Dtd. 2025-12-15
1280/2025 23
BLAPI— MALLICK COURT
'1/2025(17.10.2025 89782025 BEBRAT NO. Order Dtd. 2025-10-16
SMRUTIRANJAN 23
cMP— COURT
12/2025(17.10.2025 S.K.MOHANTY NO. Order Dtd. 2025-11-26
983/2025 23
COURT
BLAPL- MALLICK
i - - -
3/2025/17.10.2025 8952/2025 |BEBRAT SMRUTT gg. Order Dtd. 2025-10-16 BAIL-1
COURT
CRLA- CRIMINA
i — -
5/2025117.10.2025 1007/2025 S.PANDA NO. Order Dtd. 2025-10-16 APPEAL

23




CMP-

COURT

/ - -
6/20251(17.10.2025 1628/2025 P.K.DAS Cc.O. 22. Order Dtd. 2025-10-17
CONTC- COURT
7/2025(17.10.2025 D.BISWAL C.O. NO. Order Dtd. 2025-10-14
4264/2025 23
BLAPL- COURT
18/2025117.10.2025 B. P. TANGA Cc.O. NO. Order Dtd. 2025-10-16
7976/2025 23
COURT
WP (C) - WRIT
i
9/2025|17.10.2025 14542/2022 |F K BEHERA C.0. gg. BRANCH-
COURT
WP (C) - SURYA KANTA s WRIT
30/2025117.10.2025 29200/2025 |SAMAL Cc.0. gg. Order Dtd. 9999-12-31 BRANCH-
COURT
BLAPL- PRASANJIT
31/2025117.10.2025 8059/2025 |BEHERA Cc.O. gg. Order Dtd. 2025-10-16
BIAPL— COURT
32/2025(17.10.2025 M K MOHANTY |[C.O. NO. Order Dtd. 2025-10-16 BAIL-1
8053/2025 oy
COURT
ABLAPL-
33/2025(17.10.2025 10997/2025 S.NAYAK C.0. TS. Order Dtd. 2025-09-24
X CONTC- GOPAL KRUSHNA
57/2025117.10.2025 4389/2025 |NANDA GENERAL Order Dtd. 2025-09-26
X CONTC- GOPAL KRUSHNA
58/2025(17.10.2025 4293/2025 |NANDA GENERAL Order Dtd. 2025-10-15
. CONTC- GOPAL KRUSHNA
9/2025117.10.2025 4292/2025 |NANDA GENERAL Order Dtd. 2025-10-15
CONTC- GOPAL KRUSHNA
i — -
9/2025(17.10.2025 4291/2025 NANDA GENERAL Order Dtd. 2025-10-15 CONTEMP
WA- SARTHAK . . WRIT
32/2025117.10.2025 314/2019 MISHRA GENERAL Entire Brief APPEAL
CONTC- GOPAL KRUSHNA
34/2025(17.10.2025 4290/2025 |NANDA GENERAL Order Dtd. 2025-10-15
CONTC- GOPAL KRUSHNA
37/2025117.10.2025 4289/2025 |NANDA GENERAL Order Dtd. 2025-10-15 CONTEMP
CONTC- GOPAL KRUSHNA
)0/2025117.10.2025 4288/2025 |NANDA GENERAL Order Dtd. 2025-10-15
ABLAPL- DEBA KUMAR . .
)3/2025117.10.2025 748/2019 RATH GENERAL Entire Brief
ABLAPL- DEBA KUMAR ) ) CRIMINA
)5/2025117.10.2025 16835/2021 RATH GENERAL Entire Brief MISC
BLAPL- PREETAM KUMAR
)6/2025(17.10.2025 10341/2025 NAYAK GENERAL Order Dtd. 2025-10-14 BAIL-1
ABLAPL- KHUSBU
)7/2025(17.10.2025 11556/2025 PANIGRAHT GENERAL Order Dtd. 2025-10-14
WP (C) - AKSHAYA KUMAR AL WRIT
)8/2025117.10.2025 6984/2025 |BEHERA GENERAL Order Dtd. 2025-10-16 BRANCH-




CRLMC- SUBHRANSHU
)9/2025117.10.2025 4193/2025 |BAGARTY GENERAL Final Order
CRLREV- PRABIR KUMAR
) —_ —_
9/2025(17.10.2025 472/2025 RAY GENERAL Order Dtd. 2025-10-15
39/2025117.10.2025 WEC (OAC) ~ JAYADER BHOI |GENERAL Entire Document OA Bran
2828/2018
MISC.
X FAO- MANOJ KUMAR
3/2025(17.10.2025 1757 o B GENERAL Order Dtd. 2025-05-07 APPEAL
SEC.
FAO- MANOJ KUMAR MISC.
7/2025117.10.2025 183/2019 RANA GENERAL Order Dtd. 2025-05-07 APPEAL
SEC.
MISC.
) FAO- MANOJ KUMAR
50/2025117.10.2025 171/2019 RANA GENERAL Order Dtd. 2025-05-07 APPEAL
SEC.
MISC.
6/2025(17.10.2025  |[FRO” MANOJ KUMAR | pyppar, Order Dtd. 2025-05-13 APPEAL
99/2018 RANA
SEC.
FAO- MANOJ KUMAR MISC.
7/2025 [17.10.2025  [;207 o  PRRY GENERAL Order Dtd. 2025-05-14 APPEAL
SEC.
MISC.
13/2025 (17.10.2025  |[FRO” MANOJ KUMAR | oppRAL Order Dtd. 2025-05-16 APPEAL
88/2021 RANA
SEC.
MISC.
6/2025(17.10.2025  |FRO” MANOJ KUMAR | pypparL, Order Dtd. 2025-05-16 APPEAL
38/2018  |RANA
SEC.
FAO- MANOJ KUMAR MISC.
3/2025(17.10.2025 |17 0o s GENERAL Order Dtd. 2025-05-16 APPEAL
SEC.
CRLREV- PRABIR KUMAR
8/2025(17.10.2025 [ 2 -F0 R GENERAL Order Dtd. 2025-10-15
MISC.
) FAO- MANOJ KUMAR
7/2025117.10.2025 731/2019 RANA GENERAL Order Dtd. 2025-05-16 APPEAL
SEC.
MISC.
) FAO- ANTRUDDHA
8/2025(17.10.2025 507,00 [onn GENERAL Order Dtd. 2025-03-21 APPEAL
SEC.
FAO- MANOJ KUMAR MISC.
2/2025(17.10.2025 [ 07 o GENERAL Order Dtd. 2025-05-16 APPEAL
SEC.
MISC.
. FAO- MANOJ KUMAR
5/2025117.10.2025 556/2019 RANA GENERAL Order Dtd. 2025-05-16 APPEAL
SEC.
ABLAPL-
6/2025(17.10.2025 T o000 MLNATK GENERAL Order Dtd. 2025-09-24
FAO- MANOJ KUMAR MISC.
7/2025(17.10.2025  [ioo7 010 hana GENERAL Order Dtd. 2025-05-16 APPEAL
SEC.
ABLAPL- DIPAK KUMAR
2/2025(17.10.2025 | Do LT L e GENERAL Order Dtd. 2025-10-16 BAIL-1




FAO-

ANIRUDDHA

MISC.

7/2025(17.10.2025 |75 BT GENERAL Order Dtd. 2025-03-21 APPEAL
SEC.
X FAO- MANOJ KUMAR
1/2025[17.10.2025 7200 PR GENERAL Order Dtd. 2025-05-16
MISC.
. FAO- ANTRUDDHA
6/2025(17.10.2025 7607 [200 R GENERAL Order Dtd. 2025-03-21 APPEAL
SEC.
MISC.
) FAO- ANIRUDDHA
9/2025(17.10.2025  [55C7 - [ARO A GENERAL Order Dtd. 2025-03-21 APPEAL
SEC.
MISC.
FAO- ANTRUDDHA
! - —
0/2025(17.10.2025 [207 . ET GENERAL Order Dtd. 2025-03-21 APPEAL
SEC.
MISC.
FAO- ANTRUDDHA
i - -
2/2025(17.10.2025  [[oo” - EET GENERAL Order Dtd. 2025-03-21 APPEAL
SEC.
MISC.
FAO- ANIRUDDHA
! - -
4/2025(17.10.2025 7207 - ART GENERAL Order Dtd. 2025-05-02 APPEAL
SEC.
MISC.
FAO- ANTRUDDHA
3/2025(17.10.2025  [pee” o [RE0 Y GENERAL Order Dtd. 2025-03-21 APPEAL
SEC.
MISC.
FAO- ANTRUDDHA
38/2025117.10.2025 669/2020 SETHT GENERAL Order Dtd. 2025-03-21 APPEAL
SEC.
MISC.
FAO- ANTIRUDDHA
0/2025(17.10.2025  [£207 o B GENERAL Order Dtd. 2025-03-21 APPEAL
SEC.
MISC.
FAO- ANTRUDDHA
3/2025[17.10.2025  [707 o (AR GENERAL Order Dtd. 2025-03-21 APPEAL
SEC.
MISC.
FAO- ANTRUDDHA
6/2025(17.10.2025  [7207 o (AT GENERAL Order Dtd. 2025-03-21 APPEAL
SEC.
ABLAPL- PUSPANJALTI
8/2025(17.10.2025  [FERI0 1E0RE GENERAL Order Dtd. 2025-10-15
MISC.
FAO- ANTRUDDHA
9/2025[17.10.2025 7207 o [0 Y GENERAL Order Dtd. 2025-03-21 APPEAL
SEC.
WP (C) - MANOJ KUMAR _ _ WRIT
1/2025[17.10.2025 |50 iC) GENERAL Order Dtd. 2020-11-10 .
MISC.
2/2025(17.10.2025  |[F2O” ANIRUDDHA GENERAL Order Dtd. 2025-05-08 APPEAL
39/2019  |SETHI
SEC.
CRLA- CRIMINA
)7/2025117.10.2025 764/2024 KUMAR PRAJWAL GENERAL Order Dtd. 2025-10-16 APPEAL
WP (C) - PRASANTA o WRIT
9/2025(17.10.2025 |10 ) e gy [GENERAL Order Dtd. 2025-08-01 o NCH
FAO- ANTRUDDHA MISC.
1/2025[17.10.2025 ;207 o [an GENERAL Order Dtd. 2025-03-27 S omnr




SEC.

MISC.
FAO- ANIRUDDHA
5/2025(17.10.2025 [0 o (S0 GENERAL Order Dtd. 2025-03-26 APPEAL
SEC.
MISC.
FAO- ANTRUDDHA
7/2025(17.10.2025 7207 o 2R GENERAL Order Dtd. 2025-03-21 APPEAL
SEC.
WP (C) - MANOJ KUMAR _ _ WRIT
8/2025[17.10.2025 [5oiClT N GENERAL Order Dtd. 2020-11-02 N
WP (C) - MANOJ KUMAR WRIT
) —_ —_
0/202517.10.2025 70 iCLT GENERAL Order Dtd. 2020-11-02 e
WP (C) — MANOJ KUMAR WRIT
) —_ —_
1/2025(17.10.2025 29091/2020 RANA GENERAL Order Dtd. 2020-11-10 BRANCH-
MISC.
FAO- ANTIRUDDHA
) _ _
3/2025117.10.2025 101/2019 SETHT GENERAL Order Dtd. 2025-03-21 APPEAL
SEC.
MISC.
FAO- ANIRUDDHA
) —_ —_
4/2025(17.10.2025 7007 o S0 GENERAL Order Dtd. 2025-03-21 APPEAL
SEC.
MISC.
6/202517.10.2025 |L20” ANIRUDDHA GENERAL Order Dtd. 2025-04-04 APPEAL
91/2019 SETHT
SEC.
WP (C) = AJIT KUMAR _ _ WRIT
0/2025(17.10.2025  [ooiel o GENERAL Judgement Dtd. 2025-10-15 o NCH
BLAPT,— STHITAPRAJNA
31/2025117.10.2025 10486/2025 SABITA GENERAL Order Dtd. 2025-10-17
SATYADARSHI
ABLAPL-
! - -
1/2025117.10.2025 6348/2024 P.BEURA GENERAL Order Dtd. 2024-06-26
ABLAPL-
! — — _
3/20251(17.10.2025 7356/2024 P.BEURA GENERAL Order Dtd. 2024-07-29 BAIL-2
0/2025(17.10.2025 |WE(C)- G PATTANAIK |GENERAL
18583/2024
0/2025(17.10.2025 |WE(C)- B N SATAPATHY |GENERAL
- 10 8546/2025
ABLAPL- BIJAY KUMAR
1/2025(17.10.2025 | DTl GENERAL Order Dtd. 2025-10-16
WP (C) - BIJAY KUMAR _ _ WRIT
2/2025(17.10.2025 |50 CT GENERAL Order Dtd. 2025-10-16 o
ABLAPL- SRIKANT KUMAR
7/2025(17.10.2025  |Ro0 AT GENERAL Order Dtd. 2025-10-13
18/2025(17.10.2025 | CRLMC- K DAS GENERAL

2050/2025




. MISC.
0/2025(17.10.2025 P K JENA GENERAL APPEAL
143/2020
SEC.
CONTC-
2/2025|17.10.2025 | Jo.57, oo |D P MISHRA GENERAL CONTEMP
RSA- SECOND
4/2025|17.10.2025 |77 M BARAL GENERAL APPEAL
ELPET-
38/2025(17.10.2025 29/2024 S MITRA GENERAL
WP (C) - WRIT
2/2025|17.10.2025 | o 0% 00, [R K MEHER GENERAL BRANCH—
MATA- FIRST
6/2025|17.10.2025 |77 0o |S ROUT GENERAL APPEAL
TRP (C) -
9/2025|17.10.2025 |, 70~ |S K PAL GENERAL M.J.C.
RFA- FIRST
2/2025|17.10.2025 |7 000 |S MODI GENERAL APPEAL
CONTC-
)4/2025(17.10.2025 2781,2019 B K DAS GENERAL CONTEMP
WP (C) - WRIT
6/2025|17.10.2025 770 0o |A SUNDARAY GENERAL BRANCH-
CONTC-
0/2025|17.10.2025 |70 o7, . |A SUNDARAY GENERAL CONTEMP
oJc- WRIT
3/2025|17.10.2025 |55, 000 |D NAYAK GENERAL BRANCH-
WRIT
WP (C) - BRANCH
7/2025(17.10.2025 8637/2014 S P MISHRA GENERAL (DIVISI
BENCH)
WP (C) - WRIT
)
2/2025|17.10.2025 |, 00 )00 [H K PATRA GENERAL BRANCH-
WRIT
WP (C) - BRANCH
)
4/2025|17.10.2025 |1, 200500, (B R SENAPATI |GENERAL (DIVISI
BENCH-1
WRIT
WP (C) - BRANCH
)
7/2025|17.10.2025  |goopto 00, |S P MISHRA GENERAL (DIVISI
BENCH)
WP (C) - WRIT
)
9/2025117.10.2025 |00 o0, |G ROUT GENERAL BRANCH-
CONTC-
31/2025(17.10.2025 570/2009 K C SWAIN GENERAL
4/2025(17.10.2025 | EXEC P K RATH GENERAL
T 23/2024
5/2025(17.10.2025  |RPFAM- H K BHOL GENERAL | FIRST




180/2024 APPEAL
TRP (C) -
38/2025(17.10.2025 366/2023 B B ROUT GENERAL M.J.C.
RSA- SECOND
11/2025(17.10.2025 448/2006 T SWAIN GENERAL APPEAL
CMAPL-
14/2025117.10.2025 79/2022 S S JENA GENERAL M.J.C.
16/2025(17.10.2025 LPA-5/2014|S S JENA GENERAL
WA- BINDU SAGAR WRIT
/ - -
4/2025117.10.2025 205/2015 SWAIN GENERAL Order Dtd. 2015-07-01 APPEAL
CRLMC- RAMA CHANDRA CRIMINA
7 .y .
9/20251(17.10.2025 3280/2022 |KAR GENERAL PetitionAnnexure,Entire Order, MISC
WP (C) - BINDU SAGAR PetitionAnnexure,Misc.case,Entire WRIT
1/2025117.10.2025 1357275011 |swaIN GENERAL order, BRANCH-
WRIT
WP (C) - BRANCH
)8/2025(17.10.2025 97542/2025 A K PANDA GENERAL (DIVISI
BENCH-1
2/2025(17.10.2025 |NE(C)- A K BISWAL  |GENERAL
: : 18802/2025
WRIT
WP (C) - BRANCH
)4/2025(17.10.2025 10582/2025 N R BEHERA GENERAL (DIVISI
BENCH-1
5/2025(17.10.2025 |NE(C)- P R MSIHRA  |GENERAL
23015/2025
WP (C) - WRIT
)6/2025(17.10.2025 27608/2025 R DAS GENERAL BRANCH-
WRIT
WP (C) - BRANCH
)7/2025(17.10.2025 17046/2025 M BARAL GENERAL (DIVISI
BENCH-3
WP (C) - WRIT
)8/2025(17.10.2025 3197272024 R R PANDA GENERAL BRANCH—
WP (C) - WRIT
)9/2025117.10.2025 27080/2025 S BISWAL GENERAL BRANCH-
0/2025(17.10.2025 |"ELC)- D K BEHERA  |GENERAL
] : : 18764/2025
WP (C) —
1/2025(17.10.2025 19290/2025 AMBIKA GENERAL
WP (C) - WRIT
2/2025117.10.2025 20113/2025 G ROUT GENERAL BRANCH-
WP (C) - WRIT
3/2025|17.10.2025 22996/2025 P R RATH GENERAL BRANCH-




WP (C) -

WRIT

4/2025/17.10.2025 22740/2025 B R SENAPATI |GENERAL BRANCH-
WP (C) - WRIT
5/2025|17.10.2025 | 7og70 0, (M BEHERA GENERAL BRANCH-
WP (C) - WRIT
6/2025|17.10.2025 17873/2025 M BEHERA GENERAL BRANCH-
WP (C) - WRIT
7/2025|17.10.2025 17680/2025 M BEHERA GENERAL BRANCH-
8/2025/17.10.2025 §§§g>5025 J SAHOO GENERAL
9/2025|17.10.2025 2?2335025 H JENA GENERAL
0/2025(17.10.2025 gi??gg;S S C ACHARYA |GENERAL
1/202517.10.2025 igygggg R SAHOO GENERAL
2/2025(17.10.2025 2?2?52625 S K NAYAK GENERAL
3/2025(17.10.2025 ??2@53;025 J P KAR GENERAL BATL-1
4/2025|17.10.2025 ??5?535025 T R DAS GENERAL
5/2025(17.10.2025 ????§32025 T R DAS GENERAL BATL-1
6/2025(17.10.2025 25223;025 J P KAR GENERAL
7/2025|17.10.2025 gi??SEOZS K SAHOO GENERAL
8/2025(17.10.2025 25225;025 K SAHOO GENERAL
) CRLMC-
5/2025(17.10.2025 | 7o 00, M. K. SAHU GENERAL Order Dtd. 2025-09-17
PADMINT
4/2025(17.10.2025 700007 lkomart GENERAL Order Dtd. 2025-09-17 e NCH.
PANTGRAHY
PADMINI
7/202517.10.2025 giégi;2025 KUMART GENERAL Petition e
PANIGRAHY
WP (C) -
2/2025|17.10.2025 |0 %0 |P L MISHRA GENERAL
WP (C) -
38/2025(17.10.2025 16110/2025 Y .DAS GENERAL Annexure
WP (C) - . WRIT
13/2025/17.10.2025 1,507 /50,5 |G-B-DASH GENERAL Order Dtd. 2025-10-15 BRANCH-




CONTC— PRAVAT

/ — -
4/2025(17.10.2025 6491,/2024 EEQEEARA GENERAL Order Dtd. 2025-10-10

NIC



